331 Matters

[Shri Narin Chand Parashar]

stated in the Lok Sabha that the posi-
tion of the supply of stores has im-
proved considerably and that the ins-
tallation of P.C.O., exchange CO’s is
generally going ahead as per schedule
in answer to Unstarred Question No.
1836, on the same day he has admitted
that the Gagret-Daulatpur Chock-
Talwara telegraph circuit which was
sanctioned as far as on 25-11-1980 has
not yet been installed due to shortage
of line stores.

This is a very peculiar and difficult
situation. So [ request the Govern-
ment to take a very serious note of the
inordinate delay in the installation of
various projects and ensured the im-
mediate and adequate manufacture
and supply of line material for the
provision of telecom. facilities to the
rural areas. No project should be
held up for want of any material and
should be installed within one year of
its sanction. A time-bound prog-
ramme for the installation of all
planned and sanctioned projects
should be framed and adhered to.

(i) ExTeEnsioN OF Raw COTTON
MoNOPOLY PURCHASE SCHEME TO
MAHARASHTRA.

SHRI UTTAM RATHOD (Hin-
goli): The Government of Maharash-
tra has been purchasing raw cotton
and processing it for the last 11 years.
This Act was passed last year for a
period of one year which ended on
30th June, 1982. The Cotton season
in Maharashtra is approaching very
fact but so far, the Government of
India has not yet given any clearance
to this Act. If the Act is not given
clearance and financial arrangements
are not made in time, the Cottom
Monopoly Purchase Scheme in Maha-
rashtra will receive a great setback.
The Maharashtra Raw Cotton Mono-
poly Purchase Scheme has helped the
cultivators during the slump period
lagt year. Under these circumstances
it is essential that the Commerce
Ministry and the Finance Ministry
should clear this and extend the loan
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required for implementation of this
scheme immediately.

(iv) ECONOMIC DEVELOPMENT OF
BUNDELKHAND HILLY AND
BACKWARD AREAS.
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(v) STEPS TO LIFT LOCK-OUT IN

PHULWARI  SHARIEFF COTTON
MIiLLS IN BIHAR.
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